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Shri M. C. Chagla: We take such
action as we think fit and proper.
Even on the last occasion we pointed
1igut to the West German Government
the gtrong feelings in this country
about this arms deal and, as I said,
they realised our sentiments and said
that thev are no going 4 arms
to Pakistan, If we find thaf notwith-
«tanding their assurances they have
done so, we will take such diplomatic
ac ion, as is possible.

Mr. Speaker:
laid un the Table.

Now, papers to be
Shri Asoka Mehta.

Shrj Nath Pai (Rajapur): Sir, may
. make a submission to you? Day
before yesterday, the Defence Minis-
ter made some disclosures about the
new aircraft acquired by Pakistan.

Mr. Speaker: He cannot raise it in

*his manner.

Shri Nath Pai: I am not suggesting
something new. I have given notice
of it. f you do not hear me, what
ran 1 do? This is a totally different
=ubject.

Mr. Speaker: Whatever it
cannot allow it now.

is, 1

Shri Nath Pai: I any not asking any
question now. I am only saying that
vou should agree to have & debate on
it.

Mr. Speaker: That is exactly what
1 sav. It can be debated in this
House only if the Minister sayr.
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Shri Nath Pai: This kind of reply
will not satisfy us.

Mr. Speaker: It may be so; let him
write to me.

Shrj Nath Pai: I have already
written to you. We want to make
our submission, because the whole
House is concerned abou! it.

Mr. Speaker: This is not the way.
I cannot decide here and now whe-
ther I am geing to admit it or not.
I have to ider it.

Shri Nath Pai: Then which is the
way? Therc you are wrong Let
me submit that we always ask of the
Speaker—and rightly under the Rules
of Procedure.

Mr. Speaker: I am not going to
answer it just now. Shri Asoka
Mehta.
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Mr. Speaker: No please,

Shri Nath Pai:
us like that.

You cannot stop
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PAPERS LAID ON THE TABLE
AwNvAL PLAw 1967-68

The Minister of State in the Mints-
try of Petroleum and Chemicals and
of Planmning and Social Welfare (Shri
Baghn Ramaijah): Sir, on behalf of
Shri Asoka Mehta, I beg to lay om
the Table a copy of the Annual Plan,
1967-68. [Placed in Library, see
NMo. LT-1197/67].



